Declaration of Assets and Llabilitjes

Year.. At
I,....mnﬂi,k%mht._.hhl_{.tn.%.., son/dayghter/wieor Lale Phulchand Dak

JEdG?IW years, belonging to ﬁd“ﬁ:’l;ﬁ L Lﬁ
service and presently working as ...._Sﬁg,:iq'@n_..n.,F.Ff..f:e,&;.ﬁl!.myj,{m.ﬁwhkq

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants®:

(Assets in joint name indicating the extent of joint ownership will also have to be
given)

Sr. | Description | Eeif Spcuse | Dopendant 1
I Mo, 12 b e ___'I Naine Nama

(i) | Cash T A

: Seoof | KiTan,
(i} | Depasits In _ ! =L
Banks, Financial |
Institutions And
Non-Banking
Financial
Companies

Dependant-1 | Depandant-3
&tu__.,_!_tu_-u_]
TS wioung « i !
Swacpd s |

(i) | Bonds,
Debentures and | i
Shares in A 2 i | |
l |‘ companies ; ]

—

(iv) | Other financlal
institutions,

NSS, Postal s Sl 1 o 1 s ks
Savings, LIC
Policies, etc

(

e

{v} | Motor Vehicles
(details of
make, etc,)

C AR I Mejor cycle i

(v} | Jeweliery (give ! % :
details of 50 Gy, 100 5‘-“‘1' L e
welght and Gwlb‘

value)

{vii) | Other assets,
such as values - Ll — S
of claims / T

] 2

interests
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.
* Dependant here means A person substantiaily dependent on the income of the

employea,




8.  Details of Immovahle assets
[Nole: Properties in joint ownership indicating the extent of joint ownership willl
also have o be indicated] A W 4 A 5 o e S
" sr. ' Deseription -I_fe_ll" Spouse | Oependant-i [ Dependant-2 Dependant-3 |
L ; Mame(s) | _Hame | Mame | Etc.Name J
i

(i) | Agricuitural Land
{ - Location(s) |
- Survey number(s) |
- Extent (Tctal I— — —_ e
measurement) ! .
-Current market valug | e L 79 R
(11} Hon-Agricultural Land | |
- Lacation(s) . |
| - Survey number(s) i
. = Extent (Total
measuremant)
|| -Current market value
(i) | Buildings (Commercial
and residential) |
Location{s) | |
I

- Survey fdaor

number (5} H
- Extent (Total - |
measurement) | |
- Current market | |
value - s
Houses / Apartments, |

etc.

i = Location(s) | ,

| - Gurvey fdoor - r
1

=
—
-

e

number(s) - — _
- Extent (Total i | i
measuremeant) |
- Current market {
value e ut
{v) | Others (such as =G e w8
interest In property) i =

T T

(2) 1 give herein below the details of my fiabilities / overdues 10 putlic financial

institutions and government dugs:-
[tote : Please give separall details for each item)

)

Sr. Description Hame & address of Bank f Amount outstanding as
Ho. financial Institutions{e} / on Gt md o)

: i __Department (5) __ 2
(3) | (i) Loans from Banks SET Ahaavd YT %d b
(i} Loans from financial 531 BoTing fl-d,{—?g.f TR =W (o Loany
| institutions R )
{iil) Government Dues:

(a) dues to departments
dealing with government —
accommadation

(b} tues to departments

I

dealing with supply of A [y

water -
{c) dues to departments

dealing with supply of £




| (d) dues 1o departments

deallng with telephanes
(e} dues to departments
dealing with government

! transport (including

. aircraft and helicopters)

(F} Other dues, If any

(b)

(1) Income Tax including
surcharge [Also indicate
the assessment year uplo
which Income Tax Return
filed. Give also Permanent
Account Number (PAN)] _

|
|

(i) Wealth Tax [Also
Indicate tha assessment
year upto which Weaith
{ Tax return filed,]

| (1) Sales Tax [Only in
case of proprietary

ey b
business] . = = e b Ll
(iv]) Property Tax R v - e | E
C.  Personal Detall
GPF/CPF/PRAN-TD, - [?,TS - Bl-_,ﬁ $V |

Gender

i E (M/F)

Date of Birth te
E

-

(OD/MM/YYYY)

i1l 1]19314 |4

Class/Group t-

[ ] e

Cadre

[Lp Bdwminize<bive S<hvice |

(Full Nama e.g. B.A.5.-Bihar Administrative Service,

B.5.5.- Bihar Secretariat Service eic.)

Heme District - |

KhR3ahig |

I hereby declare that the above details are true to the best of my

knowledge and bellef,

pate:... V. 2. 2. 02 '\’

Note;

\'/.Mt Mv"‘"ﬂp

T N P L o R i
MANIKA MY N RALY

Name of EMPIOYBR, ... csmesinsiasinanin

Department: ﬁt}- ‘\g.??_\ﬂ ﬂuﬁcﬂéﬂ Am “\Q

Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prascribad format,



